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Thursday, December 1. 2011/ Agrahayana 10, 1933(Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]



01.12.2011 7

OBITUARY REFERENCE
MADAM SPEAKER: Hon. Members, I have to inform the House of the sad
demise of our former colleague Shri Harish Kumar Gangawar.

Shri Harish Kumar Gangawar was a Member of the Seventh Lok Sabha
from 1980 to 1984, representing the Pilibhit parliamentary constituency of Uttar
Pradesh.

Shri Gangawar was a Member of the Uttar Pradesh Legislative Assembly
for five terms. He also served as Cabinet Minister in the Government of Uttar
Pradesh from January to June 1991.

Shri Gangawar was a member of the Committee on Subordinate Legislation
during the Seventh Lok Sabha.

An advocate by profession, Shri Gangawar took special interest in the
cooperative movement. He served as the Director, Sugarcane Cooperative
Society, Bareilly.

A committed social and political worker, Shri Gangawar strove for the
welfare of the poor, downtrodden and the deprived sections of the society and
worked untiringly to solve their problems.

Shri Harish Kumar Gangawar passed away on 26 November, 2011 at
Bareilly at the age of 81.

We deeply mourn the loss of our friend and I am sure the House would join
me in conveying our condolences to the bereaved family.

The House may now stand in silence for a short while as a mark of respect
to memory of the departed.

11.01 hrs.

The Members then stood in silence for a short while
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11.02 hrs.

REFERENCE BY THE SPEAKER
World AIDS Day

MADAM SPEAKER: Hon. Members, as you are all aware today is World AIDS
Day, a day dedicated to raising awareness about the AIDS pandemic among
people.

As per estimates, there are more than 34 million people living with
HIV/AIDS and about 25 million people have died of AIDS worldwide since the
first cases were reported in 1981. Eradication of AIDS still remains one of the
toughest challenges for mankind.

Let us, on this occasion, resolve to augment our efforts for containing this
dreaded disease by generating awareness among people and more importantly by

lending a helping hand to those who are suffering.
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MADAM SPEAKER: Now, we will take up Question Hour. Shri Khagen Das.
... (Interruptions)
11.03 hrs

At this stage, Shri Narahari Mahato, Shri Ramesh Rathod, Shri Ghanshyam
Anuragi, Shri P. Karunakaran, Shri Anto Antony, Shri O.S. Manian and some
other hon. Members came and stood on the floor near the Table.

MADAM SPEAKER: Let us run the Question Hour.
... (Interruptions)

MADAM SPEAKER: Shri Khagen Das, please ask your question.
... (Interruptions)

MADAM SPEAKER: Hon. Minister may read the answer.
... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.

11.04 hrs

The Lok Sabha then adjourned till Twelve
of the Clock.
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Mr. Deputy-Speaker in the Chair)

MR. DEPUTY-SPEAKER: Now, Papers to be laid on the Table. Shri Virbhadra
Singh.
... (Interruptions)
12.0 > hrs
At this stage, Shri Ghanshyam Anuragi, Shri Narahari Mahato,

Shri O.S. Manian and some other hon. Members came
and stood on the floor near the Table

... (Interruptions)

12.01 hrs.

PAPERS LAID ON THE TABLE

THE MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI

VIRBHADRA SINGH): I beg to lay on the Table:-

(1) @ A copy of the Annual Report (Hindi and English versions) of the
Process and Product Development Centre (Technology Development
Centre), Agra, for the year 2010-2011, alongwith Audited Accounts.

(i)  Statement regarding Review (Hindi and English versions) by the

Government of the working of the Process and Product Development

Centre (Technology Development Centre), Agra, for the year 2010-2011.
(Placed in Library, See No. LT 5349/15/11)

2) @ A copy of the Annual Report (Hindi and English versions) of the
Central Institute of Tool Design, Hyderabad, for the year 2010-2011,
alongwith Audited Accounts.
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3)

4

)

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Institute of Tool Design,
Hyderabad, for the year 2010-2011.

(Placed in Library, See No. LT 5350/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indo German Tool Room, Ahmedabad, for the year 2010-2011, alongwith
Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indo German Tool Room, Ahmedabad,
for the year 2010-2011.

(Placed in Library, See No. LT 5351/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Central Tool Room and Training Centre, Kolkata, for the year 2010-2011,
alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Tool Room and Training Centre,
Kolkata, for the year 2010-2011.

(Placed in Library, See No. LT 5352/15/11)
(1) A copy of the Annual Report (Hindi and English versions) of the
Institute for Design of Electrical Measuring Instruments (Technology
Development Centre), Mumbai, for the year 2010-2011, alongwith Audited
Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute for Design of Electrical
Measuring Instruments (Technology Development Centre), Mumbai, for
the year 2010-2011.

(Placed in Library, See No. LT 5353/15/11)



01.12.2011 12

(6)

(7)

(8)

©)

(1) A copy of the Annual Report (Hindi and English versions) of the

Electronics Service and Training Centre (Technology Development

Centre), Nainital, for the year 2010-2011, alongwith Audited Accounts.

(1))  Statement regarding Review (Hindi and English versions) by the

Government of the working of the Electronics Service and Training Centre

(Technology Development Centre), Nainital, for the year 2010-2011.
(Placed in Library, See No. LT 5354/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indo German Tool Room, Aurangabad, for the year 2010-2011, alongwith
Audited Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indo German Tool Room, Aurangabad,
for the year 2010-2011.

(Placed in Library, See No. LT 5355/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indo Danish Tool Room , Jamshedpur, for the year 2010-2011, alongwith
Audited Accounts.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indo Danish Tool Room, Jamshedpur,
for the year 2010-2011.

(Placed in Library, See No. LT 5356/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Central Tool Room, Ludhiana, for the year 2010-2011, alongwith Audited

Accounts.
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(10)

(11)

(12)

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Tool Room, Ludhiana, for the
year 2010-2011.

(Placed in Library, See No. LT 5357/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indo-German Tool Room, Indore, for the year 2010-2011, alongwith
Audited Accounts.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indo-German Tool Room, Indore, for the
year 2010-2011.

(Placed in Library, See No. LT 5358/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Central Tool Room and Training Centre, Bhubaneswar, for the year 2010-
2011, alongwith Audited Accounts.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Tool Room and Training Centre,
Bhubaneswar, for the year 2010-2011.

(Placed in Library, See No. LT 5359/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Central Institute of Hand Tools, Jalandhar, for the year 2010-2011,
alongwith Audited Accounts.
(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Institute of Hand Tools,
Jalandhar, for the year 2010-2011.

(Placed in Library, See No. LT 5360/15/11)
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(13) () A copy of the Annual Report (Hindi and English versions) of the
Tool Room and Training Centre, Guwahati, for the year 2010-2011,
alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Tool Room and Training Centre,
Guwahati, for the year 2010-2011.
(Placed in Library, See No. LT 5361/15/11)
... (Interruptions)

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES

(SHRI PRAFUL PATEL): I beg to lay on the Table a copy each of the following

papers (Hindi and English versions) under sub-section (1) of section 619A of the

Companies Act, 1956:-

(1) Statement regarding Review by the Government of the working of the
Bharat Heavy FElectricals Limited, New Delhi, for the year 2010-2011.

(i)  Annual Report of the Bharat Heavy Electricals Limited, New Delhi, for the
year 2010-2011, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 5362/15/11)

... (Interruptions)
THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND
PROGRAMME IMPLEMENTATION AND MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI SRIKANT JENA): 1
beg lay on the Table a copy each of the following papers (Hindi and English
versions) under sub-section (1) of section 619A of the Companies Act, 1956:-
(1 @ Statement regarding Review by the Government of the working of

the National Fertilizers Limited, New Delhi, for the year 2010-2011.
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)

3)

4

(i)  Annual Report of the National Fertilizers Limited, New Delhi, for
the year 2010-2011, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 5363/15/11)

(1) Statement regarding Review by the Government of the working of
the Fertilisers and Chemicals Tranvancore Limited, Cochin, for the year
2010-2011.

(i)  Annual Report of the Fertilisers and Chemicals Tranvancore
Limited, Cochin, for the year 2010-2011, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 5364/15/11)

(1) Statement regarding Review by the Government of the working of
the Fertilizer Corporation of India Limited, New Delhi, for the year 2010-
2011.

(i)  Annual Report of the Fertilizer Corporation of India Limited, New
Delhi, for the year 2010-2011, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 5365/15/11)

(1) Statement regarding Review by the Government of the working of
the Rashtriya Chemicals and Fertilizers Limited, Mumbai, for the year
2010-2011.

(1)  Annual Report of the Rashtriya Chemicals and Fertilizers Limited,
Mumbai, for the year 2010-2011, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 5366/15/11)



01.12.2011 16

(G )] Statement regarding Review by the Government of the working of
the FCI Aravali Gypsum and Minerals India Limited, Jodhpur, for the year
2010-2011.

(i)  Annual Report of the FCI Aravali Gypsum and Minerals India
Limited, Jodhpur, for the year 2010-2011, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 5367/15/11)

©) (1) Statement regarding Review by the Government of the working of
the Projects and Development India Limited, Noida, for the year 2010-
2011.
(i)  Annual Report of the Projects and Development India Limited,
Noida, for the year 2010-2011, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 5368/15/11)

... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
BHARATSINH SOLANKI): On behalf of Shri K.H. Muniyappa, I beg to lay on
the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-
(@) (1) Review by the Government of the working of the Railtel
Corporation of India Limited, New Delhi, for the year 2010-2011.
(1)  Annual Report of the Railtel Corporation of India Limited,
New Delhi, for the year 2010-2011, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 5369/15/11)
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)

3)

4

(b ) Review by the Government of the working of the RITES
Limited, New Delhi, for the year 2010-2011.
(11)  Annual Report of the RITES Limited, New Delhi, for the year
2010-2011, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 5370/15/11)

© Review by the Government of the working of the
Bharat Wagon and Engineering Company Limited, Patna, for the
year 2009-2010.
(1)  Annual Report of the Bharat Wagon and Engineering
Company Limited, Patna, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at item No. (c) of (1) above.

(Placed in Library, See No. LT 5371/15/11)

(1) A copy of the Annual Report (Hindi and English versions) of the
Centre for Railway Information Systems, New Delhi, for the year 2009-
2010, alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Railway Information
Systems, New Delhi, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

(Placed in Library, See No. LT 5372/15/11)
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)

A copy each of the following Notifications (Hindi and English versions)

under Section 199 of the Railway Act, 1989:-

(1) The Calcutta Metro Railway General (Amendment) Rules, 2011
published in the Notification No. G.S.R. 704(E) in Gazette of India
dated the 21 September, 2011.

(i1))  The Indian Railways (Open Lines) General (Amendment) Rules,
2011 published in the Notification No. G.S.R. 705(E) in Gazette of
India dated the 21* September, 2011.

(Placed in Library, See No. LT 5373/15/11)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTER OF STATE IN THE MINISTRY OF
CORPORATE AFFAIRS (SHRI R.P.N. SINGH): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-

section (1) of section 619A of the Companies Act, 1956:-

)

(1) Review by the Government of the working of the Balmer Lawrie and
Company Limited, Kolkata, for the year 2010-2011.
(i)  Annual Report of the Balmer Lawrie and Company Limited,
Kolkata, for the year 2010-2011, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 5374/15/11)
(1) A copy of the Annual Report (Hindi and English versions) of the
Competition Commission of India, New Delhi, for the year 2010-2011,
under sub-sections (2) & (3) of Section 53 of the Competition Act, 2002.
(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Competition Commission of India, New Delhi, for the year 2010-2011,
together with Audit Report thereon.

(Placed in Library, See No. LT 5375/15/11)
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12.01 V% hrs.

COMMITTEE ON PRIVATE MEMBERS’ BILLS AND RESOLUTIONS
22" Report

SHRI UDAY SINGH (PURNEA): I beg to present the Twenty-second Report
(Hindi and English versions) of the Committee on Private Members’ Bills and

Resolutions.

... (Interruptions)
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12.02 hrs.

MATTERS UNDER RULE 377"
MR. DEPUTY-SPEAKER: Hon. Members, the Matters under Rule 377 shall be
laid on the Table of the House. Hon. Members, who have been permitted to raise
matters under Rule 377 today and are desirous of laying them, may personally

hand over slips at the Table of the House immediately as per the past practice. E

(i)Need to fix the remunerative Minimum Support Price
for food grains in the country

AN R g (Ben): <o & f6aH WA Ol & PR B H S AT WA H oAl 6 8
STHT I 9 ET S R ¢ T8l JRAT 185 WA &1 fAedr o1 98 9gdH M1 250 H 275 WY
b T B AT § T S S TG a9 550 b B i AT 8 ST 900 W 1000 T B
dra et <81 ¥ U9 @R W e arelt afdt ff 91 @1 1 | 3E =t § IS & 9 99 Y
3R Siorat i fUrsel ATa & Sarar 78 81 W e HRer S RiEs and W 98 @t ©
G BT R I TG AT 100 P BAG AT AT T IgHR 150 WT J 200 ¥ & 9 & TS
2 3R U WR fha &1 @al T ATl Bl STUeTT 39 ATl SATeT © | s ol ° i ot
AT 931 & fafte @remEl & gAaw e o @ ge &l oY fhar 2 | g S8R
TOR # S Qe 4od & 8 ~YAq9 qHAT Hod W dgd SAEl § ord BRUl fhar s
eI HT AR B 9T ® T

WHR A NG 2 b fHami & wras &1 Faaq a9 e IgaR &1 dre A
STeT \Na R Sy Ry e Wl a6l B H WY o 96 |

* Treated as laid on the Table.


rjs
PL INCLUDE MATTERS UNDER RULE 377
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(ii)Need to provide financial assistance to the Government of Kerala for
setting up of Water Treatment Plants in Mavelikara
Municipality Town, Kerala

SHRI KODIKKUNNIL SURESH (MAVELIKKARA): There is a crisis of
drinking water in Mavelikara Municipality Town of my constituency in Kerala.
The water supplied to the household for drinking and other household purposes is
untreated and is supplied from the endpoint of a garbage canal called Kottathodu
which falls into the Achenkovil River. Since there is no water treatment plant at
Mavelikara, a large number of people numbering about 35,000 are forced to drink
this untreated water. The Water is highly unhygienic and contaminated and leads
to various diseases. Outbreak of water borne diseases is very common in
Mavelikara. Kottahtoudu canal has turned into a common garbage disposal point.
This prevents free flow of sewage and rainwater. During incessant rain, the
problem becomes more severe. After suffering from this problem for a long time,
the residents of Mavelikara resorted to Dharna in the month of October, 2011 to
press for their demands.

I, therefore, request the Government to immediately take steps to revamp
the water supply system, ensure pure drinking water to the people, and establish a
reliable water treatment plant in Mavelikara Municipality Town. Cleaning of the
Kottathoudu canal may also be undertaken immediately in order to ensure free
flow of sewage and rain water. Financial assistance may please be given to the

Kerala Government for execution of this work.
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(iii) Need to extend Mahatma Gandhi National Rural Employment
Guarantee Scheme to several other items of work

ST, O e (FHTST): HSTHAT W A ISR TR ATSHT 6 a7 R ud
geeral 1 e fhar Sy |
1. AT & 365 fal H BRI fdaq 100 | IQIHR HH A HH 200 HR QY ST |
2. I HEMTS DI &9 H G gU [BTSI A A HH 200 T B 1Y |
3. ISRTR : AR &1 U 60:40 & IIY 40:60 PR (AT ST |
4. S A H g Tiferdl & fFETon, gelt, S fFEior enfe WY Sret SMY de 916
e o F91d BT P AT YS! AT § YRIAT d Y7 Herg A gard Hrd W1
SIS
5. R ¥ B W Bl A} F UR JHAN A [HAHI/AREE DI IEd S v
BT d Bl D Aol & g FYgReal @ fagrst a9 4 < S |

6. IR B @ feM g BeeR JEl b S Aude 'R W AN
[SRUNESIIG
7. JTART UYRAT BT FHRT A Ut 8 BAA @D AT P A G Y

JoIr 397 UgAT RS A b WE Yo WUl g el g UYUTer HANAT b
T AR Teb 98 IS ATSHT TLATATY W/ IEREE B qAT Fel =R
3Mfe IUAH HRAT BR SN B T 8 A P I Y8 B I
DR BT A 3H TR Sreft WY |
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(iv) Need to set up a Science Centre in Jabalpur,
Madhya Pradesh

st e R (TeaqR): A9 e S, A Al 9HT & SR Yl A% YS9 6
T e § | I8 | SWEH B Ui §1 gRhisat - S, Siiesu®m, diho,
JMUHh, TAT 56 IATHT THIMY B9 & AI-A1 AT BT s U THswd, 1 Rmed ofFT
HeR, W1 3MYY BR (Piersl 3i(h ACIRIS HTSRE) O, U &, q SRl & T AR
R g | 39& sremar TR fasafdenem i I gufadt fsafdemem, $fN fsafdemea Jon
JeTdt fasafiemerd g, @ & aRked JFHaREE @ ff awon & gat ¥ | wWed & TS
P75 P W FGAR IW @ ¢ | 37 9 U b a8 W FeAR e ggar Bl
e & 79 F= & w0 F oY, b qaHE J Ag Fedi AR Ja1 qe Pl difgd 9 FaRIND
¥ fEm &l SrTes a9 g Bie A e T8 7 | A IMeR § IR
T BN A WS RIORH gRT ¥ & [Af¥fe AR # A1§A AR DI RN BT B
foram ST ® | 39 WIS VR & A1 dRMSd (ieeRa) ot wnfia @ STnfir efik Y
93 SR 8 | SHd] WITYAT & o TaeyR SWYRH WA 2 | 31cT: 37Tk A1EH A s ARBR A

AW AT T 5 SR § a7 989 We} "Wial 9 aife SR d gar gt B g9 Bl
gfereqegl & 1 H A9 & 3fe 9 SIFReds 9 |erd 9911 S 9 |
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(v) Need to provide adequate LPG connections and refills in
Mandar region of Jalore Parliamentary Constituency, Rajasthan

it 3Tl TH. T (TTER): WX G & Ieiik RA 7R &d @I WG BT WH &
ay 9g BT ¥ AR QA ach Bl W §99 & g ARl &1 I e W T8 et @1 2l

PR DB P AMG 15 AR § AU AN DI FRAT 9 TR 2| SR P H 6
R URIR 2| Safep A daee Rib 1500 21 fUser A a8 # I3 o a1 ®Aae T8l
& T 21 I R & a9d H URAR 299 B ddbs! 9 HIA W R 2| U R i
DG S B TAT GAY AR ST H ADS! Bbled UR A B b DR H ST Bl
W SR @ STt B

9 ORAR & URT I PR T8 © o A [GHET gRT AHTE A lley BRI
fam Srar 21 S ve AE 7 forg st 21 <A ey IR # uie | A1d Sl & IRar &t
Q1 IH BT WIS g1 qEhet & S 2l

e o A FIRE T IH1 e W T 8§ Ridie’k @@ 3N W gV
fRrcfeR o & forg ol BaR ol 2]

3IfIT Tad Wk ORI &1 fqaxer fhar ovl oy ari &7 3 ue & fore dey

T BT TS|
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(vi) Need to interlink Bagmati and Gandak rivers in Bihar

A o 3R (RaR): WX 99y 85 & Raex en # e 9 e arelt et 78 &
el JaTE ¥ §RAT H a1 Ib i fheArieR & § YD Al o ¥ Ry I qdrel el
g FORR 9T 318 oIRg ISP U b 981 &b DRI BRI odedR By qH 991 BT § a2
Rraex el & AT & AU W RN 941 I8l o| fHAM U 319 5 Wi garsr
F fifsa B 21 I T YD Y q16 P AIR-A S P YAIE b A1 g9 YA R Ih
& ¥ Rice oTx ATt @ R dedy & e|ar geax afaud & s 2l afe Rax feifer &
T& A T P QR ER DI oifad BR T T4l A AI$ o W TH b ol TP
urt ReR feifbr & SIRY q@l e & H S A 89RI gaeaR By Y &1 Ri=rs o gfaen
et M T A dedy IR SdTd A B W 916 B Idrel | a9l S qebh |

WEHR ¥ 3N 7 6 REaeR RN & Il 74 & $9Rdl 9 Jofdl 96 ST Ja1g &
R g Rex foifdh & a8 SRR vd Wil ded IR S 5 S 3ot & fohami
B BN AT g F RiEg o1 giaer e G q1 916 B q9El A AW S B g S
qb |
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(vii)Need to accord the status of Central Agriculture University
to Swami Keshwanand Rajasthan Agriculture University,
Bikaner, Rajasthan

3t I T AT (fH™R):  FBFR IORAM & ARAF SATH BT g A § R
BHRU 1987 H HIETATA JAENSAT BN fJafdenay IeaqRk 4 fauror &R dierr 3 W@l
P ISR PV fFeafderera & wnuar &1 W off | RRAF gt B S BT A

ON O\

fafeear Td 9y
fasm fasafdeme @R @ W RuEr B W R adEE H @R AT ORI By

fesafdeme PR & U ORI b 21 el € T8l W 4 Huch HAeldenad, 6 9HE
Heifaener, 7 SN JJHa &5, 8 BN I IU s T4 14 PV A b IoRAH &
it 21 el 3 enfta g1 R B & el 3 e, SIg™ieTe Ud IR & BRI fhar o
Bl 2| A1 € B YD Y8 A DHRAM dTed © b WK BN Jdar uRkye, 75 faeelt
BRI 39 [3=afdeery & JFERY 7 IR BN &9M b @il S & Wipla d1 uTa &l
ol 2l 39% JfaRes W B srgdam uRvg, 8 fieeh gn1 &3y afafq &t S famis
21 ¥ 23 FCER 2010 Bl AN g AT TAT IH 4o H A WH HA< IoRAM Py
fyafdemay fiemR & U U FHgT JA7 ATAN Bl &HAT BT E@d §Y Ud DR B
Aol Ud STerary (AT 1 #eoR @ 8 AR A 8 by Py fJsafdenay @ S
B I B T N H W HeEE IO PN AT fiBTR Bl bd By
fysafaene &1 &t A @ =g SN F= F AFT F=aT g

IAT PV R IYATAT Bl &l TP AeAoR ay 2009 H ISRA UY
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(viii)Need to instruct all the banks to sanction education loan
to all the students who have secured 60% of marks in their board
examination and got admission under management quota for higher studies

SHRIMATI J. HELEN DAVIDSON (KANYAKUMARI): I have been receiving
repeated complaints regarding rejection of education loan to meritorious students
by all Nationalized and Scheduled Banks in my constituency. After several
enquiries with the Branch Managers, Regional Managers and General Managers of
these banks, I came to know that as per new guidelines, all Banks do not issue
education loan to the students who have secured admission under Management
Quota.

As a result, a large number of students in my constituency as well as in the
country have been affected. Lakhs of students, who have secured admission under
Management Quota and pursuing their higher studies, are unable to continue their
studies without bank loans.

Banks like Tamil Nadu Mercantile Bank Ltd. Are not providing the
required educational loan to the students who got admission even under
counseling quota. The bank issues loan to the students only for tuition fees, and
not for exam fees, hostel fees, etc.

I, on behalf of the student community, and for their welfare request your
kind self to look into the matter and instruct all Banks to issue education loan to all
students securing above 60% of marks in their Board Examination and got

admission under Management quota for their higher studies.
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(ix)Need to link Jamshedpur-Badam Pahar and Rupsa-Bangariposi
broad-gauge railway lines to Keonjhar district, Orissa

st TEd AR (FSR): THERYR Veld Hedl Ifid SFRIGYR ¥ d16W UglS ¥od TdEs Ud
JUAT F R IRA Yeld TS 91 A9 Yo g ’1e ¥ g @ 2 ¥eld 918 7 39 Nad g
B AHCTH T & AT 3 ARSI IR 7] IS TA T By € w@fd g9
S A8 P Uh TR W IR RN ol &1 St a1 S @1 s9d! oi9e™d 1T ST
FHdT g Rl AT B R gqD! TN &-1 died | gfeqan dicd Ud didedl 3 el
ST A&l Bl RNSR A AT A1 DT fTell &1 9 A1t S & g8 & 81 SRl 31k 39 i
TS T ATSHT BT STANT 3 &1 I & YR Sl g G8g § 781 &1 U7 &7 & <1 gl
TR 3RET BUAT T 3N & IADI Iored W {1 6 81 SIRAT|

Ih IR TR TETe A faaR fFar S 8iR Yerd IoRa b gk & fov 39 IR
P S HRATS ST Td SURRD Yeld g Bl SirsT S|
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(x)Need to accord approval to the proposals of Government of Maharashtra
regarding construction of roads under core network scheme of Pradhan
Mantri Gram Sadak Yojana

sft T O, qER (WEe): T HE O Fsd AT B PR Aedd Bl B 2000-01 H

HERTG, T ¥ Y (HAT TAT AT Td(Ph DR edd Bl YHI;AW 1972 H AR TR ATSHAT &b
d8d WSHhi Dl STeal Sired & oy fham 11 o, oifhs 39 d8d o & I 9 59 S
I B fHAr T AT AT § TP AR TS, WO T AW GSd AT B ASHIR TR
IS &b Y UG Iod 8

fUge 2-3 ATl A IE <@ | M & 6 weEree I & fow yae #=5 aw ds@
AT & d8d (0 ASHT B S iR SAE) eI srdfed & B S B 3R adHe |
WHR R IR fIwdl & d8d R &R IE gl 1. 9Rd FEior Ao b ARV Yh b dsd
AR 95 Ffaciac! Havsl, 2. U uRaorr e fasa §& ok e e 4@ &
wer i @ 2, 3. s fiss ol @ vgae o) T IRkl @1 wsd At @ Sire, 4.
Arraddt &3l & oy ey dea Hifdefad) dbs, Safd $o I9dl § BR Acad & ded 34
AT BT TARIT ST IET & 91 b a1t i | ey el B

H WRAR W AMUE HW b WRBR AU 39 A § 951 B IR BR Acdsd &

T8d HERTS, WRGR gRT Aol T AR YdTal Bl bR B
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(xi) Need to run Tebhaga Express (Train No. 13161) daily between
Balurghat and Kolkata in West Bengal

SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT): From my
Parliamentary Constituency Balurghat (West Bengal) to Kolkata, there is only one
direct Train namely Tebhaga Express No. 3161 which presently runs 3 days a
week. I request that this train be made to run daily and Ganga Rampur railway

station under North-East Frontier Railway should be upgraded.
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(xii) Need to take measures to bring back from Switzerland the historic wrist
watch of Dr. Rajendra Prasad, the first President of the country

2 3 webrer Atea (Ram): <o & o eyl Si0 RIows J9E &1 $alls 98 [RcoRes d
e @1 S I oft e ddg § # A A $iR A fage #3 @1 v fomaw
BWET DR Dl ARG AT 1| WRPpR gRT B T AHIRIS HRATS &b HRU I TS Dl
Herft IJw & T & e foy § WeR S gvae <@ g A WEHR F TR aal § 5
S10 oS TG B b gl Bl RIcoRee W Wo¥ 09 oM & foly iy 3 ded
IORIT ST =12V §9d I <9 R fRveR A Wi e & fqam, S €io ot

TS B ST B, P I A ARl Dl W] JST §s o

.. (eTT)

IUTEAE HEIGH : AT AN 98 Sy |
.. (o)

JUTEAE HEGH : AT AT -0 I TR AT 3T AT 9y, g=sd o G|
.. (o)

12.02 5 hrs

At this stage, Dr. Kakoli Ghosh Dastidar and some other
hon. Members came and stood on the floor near the Table

... (Interruptions)
MR. DEPUTY-SPEAKER: The House stands adjourned to meet tomorrow, the 2™
December, 2011 at 11 a.m.
12.03 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Friday, December 2, 2011/Agrahayana 11, 1933 (Saka).
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